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been saved and the disaster might have
been mitigated. Crores of rupees spent on
research bodies have not helped in saving
innocent lives only due to negligence on the
part of the Government.

‘| therefore urge upon the Government
to look into the matter why this report from
the CWPRS was not taken seriously at the

higher level. (Interruptions)

SHRIMATI MALINI BHATTACHAR-
AYA: Mr. Deputy-Speaker, Sir, | want to
draw the attention of the House and the
Government to the very serious problem that
the Indian Historical Congress one of the
most prestigious professional bodies in the
country has been facingthis year. Usually for
its annual conference the hosting University
and the State Government combined to-
gether are to support this Conference and to
defray the expenses. This year, this confer-
ence was scheduled to be held at Ujjain and
has received a grant, only a measly sum of
Rs. 35,000 from the Madhya Pradesh Gov-
ernment. It is not only that but at the same
time, a very large substantial grant has been
made to certain bodies under the name of
Wakanekar Foundation and other bodies
like Indian History and Culture Society, ltihas
Sansodhan Mandal which are very clearly
associated with the Hindu fundamentalist
group. These have been given alarge grant
‘'of Rs. 9 lakhs. it has been suggested thatthe
conference of Indian Historical Congress
should be tagged up with the conference to
be held in Ujjain by these groups. We feel
that this is a kind of pressure on what has
always been a platiorm for many different
kinds of academic and scholarly opinion to
transiate ‘itse¥ into ideclogical platform for

1 think, this is very dangerous and it will
also encourage other kinds of fundamental-
ism and undermine the very basisofgenuine
research and academic integrity. | think this
sa q?nlufor grace concem. The Govern-
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ment calling itself secular should have
commitment to this body so that the space
for this kind of ideological interference is
reduced.

THE MINISTER OF HUMAN RE-
SOURCES DEVELOPMENT (SHRIARJUN
SINGH): About what the hon. Member has
just said, | would crave your indulgence that
we have noted with great regret the situation
which has led to the cancellation of the
Indian Historical Congress Session at Ujjain.
| am in agreement with the hon. Member to
this extent that such meetings should not be
interfered in a manner which makes them
difficult to hold their conventions.

| have nothing to say about what the
State Government wants to do with other
organisations. It is entirely their outiook and
they are free to do what they want. But this
Conference is a historical conference which
has been held for many decades. | am very
sad at the situation that has come about. We
have decided in the Ministry of Human
Resource Development to give them a spe-
cial grant of Rs. 3 lakhs and would request
them to hold their Conference wherever they
choose in India. .

MR. DEPUTY SPEAKER: Thereare 17

' other names who are found in the List. | do

not think all those people will get a chance.
This is number one. Number two, repeatedly
ihave been saying that, the earliar speakers
who have got a chance should also look o
the subsequent speakers. That much is
needed. Now Prof. K.V. Thomas will be the
last speaker.

PROF. K.V. THOMAS (Ernakulam): At .
present, the power production in Kerala is
based upon only hydraulic project. When-
aver there is monsoon fallure, Kerala has to
face acute power shortage. It is in this con-
text, Kayankulam thermal power project -
assumas importance. Such kind of power
projecis have 10 get the environment clear-
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ance from the Government of India. So far
environmental clearance is not given by the
Government of india.

This project is financed and is techni-
cally assisted by Russia. With the present
political situation in Russia, we are afraid
whaether Russia will be able to complete this

Project.

In this context, | request the Govern-
ment, one, to give the environmental clear-
ance and, sacond, to find out alternate tech-
nical and financial assistance to this impor-
tant thermal power project from other coun-
tries.

13.07 hrs.
|English)
PAPERS LAID ON THE TABLE

Review on and Annual Report of
Uranium Corporation of india Limited
. Singhbhum 1990-91

|English)

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVENCES AND PENSIONS 9SHRI-
MATI MARGARET ALVA): Sir, | beg to lay
on the Table a copy each of the following
papers (Hindi and English versions) under
sub-section 619A of the Companies Act,
19586:-

(1) A statement regarding Review by
the Government on the working of
the Uranium Corporation of india
Limited, Singhbhum, Ionhoyw
1990-91 .

(2) Annual Report of the Uranium
Corporation of india Limited,

AGRAHAYANA 13, 1913 (SAKA)

wam_

Singhbhum, for the year 1990-91
and Auditor General thereon.
[Placed in Library. SeeNo. LT-80%/
9i)

Statement Correcting reply given on 27th
Nov. 1991 to started Question No.100 by

Shrimati Malinl Bhattacharaya

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHR! P..
KURIEN) : Sir, | beg to lay on the Table a
Statement (Hindi and English versions) cor-
recting the reply given on the 27th Novem-
ber, 1991 to Starred Question No. 100 by
prof. Malini Bhattacharaya regarding pro-
duction and distribution of CRGO Silicon
Steel. [Placed in library. SeeNo. LT-804/91)

Review on and Annual Report of
Andrew Yule and Company Limited,
Calcutta for 1990-91

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THUNGON): Sir, | beg to lay on the Table a
copy each of the following papers (Hindiand
English versions) under sub-section (1) of
section 819A of the Companies Act, 1956:-

(1) A statement regarding Review by
the Government on the working of
the Andrew Yule and Company
Limited, Calcutta, forthe year 1990-
91.

(2) Annual Report of the Andrew Yule
and Company Limited, Calcutta,
for the year 1990-91alongwith
Audited Accounts and comments
of-the Controller and Auditor Gen-
eral thereon. M in Library.
See No. LT-80581]



